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 troller  and  Auditor  General
 thereon.

 (2)  A  statement (Hindi  and  Eng-
 fish  versions) showing  reasons
 for  delay  in  laying  the  papers
 mentioned  at  (1)  above.
 -[Placed in  Library  See  No.
 LT-1392/92]

 ESTIMATES  COMMITTEE

 Twelfth  Report  and  Minutes

 SHRI  MANORANJAN  BHAKTA  (An-
 daman  &  Nicobar  islands): Sir,  |  beg to
 present  the  Twelfth  Report  (Hindi  and  Eng-
 fish  versions)  of  the  Estimates  Committee  on
 the  Ministry  of  Finance  (Department  of

 Economic  Affairs)  Fiscal  Policy—  Man-
 agement  of  Defict  External  and  internal
 Debts  and  Minutes  of  the  sittings  of  the

 Committee  relating  thereto.

 12.37  hrs.

 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  RANGARAJAN

 (a)  The  Destructive  insects  and

 Pests  (Amendment and  Vali-
 dation) Bail,  1992.

 (0)  The  Public  Liability  insurance
 (Amendment) Bil,  1992.

 3.  General  Discussion  on  the
 Railway Budget  for  1992-93.

 SHRI  GUMAN  MAL  LODHA  (Pali):  The
 following items  may  be  included  in  the  next
 week's  agenda:—

 ।.  Theconsideration of  the  inclu-
 sion  of  Rajasthani  language  in
 the  Constitutional  Schedule for
 giving  recognition.

 2.  The  drought  and  famine  con-
 ditions  of  Western  Rajasthan
 should  be  considered  for  giv-
 ing  additional  funds  and  aid  by
 Central  Government.

 [  Translation}

 PROF.  RASA  SINGH  RAWAT  (Ajmer):
 Mr.  Speaker,  Sir,  the  folowing  items  may be
 included  in  the  next  week's  agend:

 1.  Need  to  increase  allocated
 quota of  wheat,  rice,  sugar  and
 kerosene  oil  to  streamline  and

 revamp  the  Public  Distribution
 System  in  Rajasthan  on  prior-
 ity

 2.  Need  to  instal  high  power  T.V.
 Relay  Tower  at  Taragarh  in

 Ajmer.

 SHRI  RAJVEER  SINGH  (Aonia):  Mr.
 Speaker,  Sir,  the  following  item  may  be

 included  in  the  next  week's  agenda:

 Need  to  provide  gas  agency  atthe  Tehsil
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 and  Block  level,  particularly,  in  Dataganj
 Tehsil  and  Wazirganj  which  fall  in  my  con-
 stituency.

 SHRI  NOISH  KUMAR  (Barh):  Mr.
 Speaker,  Sir,  the  following  item  may  be

 included  in  the  next  week’s  agenda:

 Need  to  operate  hundreds  of  mines
 lying  closed  in  Bihar  so  that  unemployed
 could  get  employment.

 [English]

 SHRI  V.  DHANANJAYA  KUMAR

 (2)  Need  to  shift  the  U.H.F.T.V.
 Transmitter  at  Bantwal  to  an
 elevated  place at  Puttur

 thereby  enabling the  TV  trans-

 [Transéation|

 SHRI  DAU  DAYAL  JOSHI  (Kota):  Mr.
 Speaker,  Sir,  the  following  item  may  be

 included  in  the  next  week’s  agenda:

 Need  to.  stop  the  flow  of  water  in  the
 Sarhindfeeder canal  for  fifteen  days  to  facili-
 tate  construction of  Gangnagar  (Rajasthan).

 -  LAL  BAHADUR  RAWAL  (Hathras):
 Mr.  Speaker,  Sir,  the  following  tem  may  be
 included’  in:  the.  next  weeks’  agenda:

 Discussion on  necessary  effective  ac-
 tion:  that!  needs  to  be  taken  to  start  JK.
 Petrochmicals Project,  Salempur,  Aligarh  as

 z00n  as  possible.  i

 (Seventy  Third
 Amendmem) Bt

 [English\

 SHRI  SYED  SHAHABUDDIN (Kishan-

 achievements and  monitoring
 of  the  P.M’s  15-point  pro-
 gramme for  welfare  of  minori-
 ties.

 (2)  Discussion on  annual  report  of
 -the  Minorities  Commission.

 [Translation

 SHRI  GIRDHARI  LAL  BHARGAVA
 (Jaipur):  Mr.  Speaker,  Sir,  the  following  items
 may  be  included  in  the  next  week's  agenda:

 (1)  Discussion on  need  to  sanc-
 tion  funds  to  complete  the
 project  as  per  the  assurance


